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Kondarangareddygari Maha Lakshumma v. State of A.P., (Venkateswarlu Nimmagadda, J.), 2025 

SCC OnLine AP 2595 
Kothamasu Manikranth v. State of A.P., (T. Mallikarjuna Rao, J.), 2025 SCC OnLine AP 2552 
Kottevalla Jayaprakash Reddy v. State of A.P., (Dr Y. Lakshmana Rao, J.), 2025 SCC OnLine AP 

2546 

https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002768343
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002768343
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002768393
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002768322
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002768394
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002768391
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002768378
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002768365
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002768359
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002768370
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002768370
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002768358
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002768334
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002768324
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002768364
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002768357
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002768357
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002768367
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002768336
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002768327
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002768390
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002768386
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002768392
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002768371
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002768332
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002768374
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002768379
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002768320
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002768351
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002768352
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002768353
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002768372
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002768372
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002768329
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002768323
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002768323
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Lepakshi Baba Fakruddin v. State of A.P., (K. Sreenivasa Reddy, J.), 2025 SCC OnLine AP 2549 
Lukka Venkateswara Rao v. Mandamala Ramesh Babu, (Venuthurumalli Gopala Krishna Rao, J.), 

2025 SCC OnLine AP 2561 
M. Nagamani Bai v. State of A.P., (Dr Venkata Jyothirmai Pratapa, J.), 2025 SCC OnLine AP 2610 
M. Narayana v. State of A.P., (Nyapathy Vijay, J.), 2025 SCC OnLine AP 2612 
M. Sai Teja v. State of A.P., (K. Sreenivasa Reddy, J.), 2025 SCC OnLine AP 2560 
M. Satya Prakash v. State of A.P., (Challa Gunaranjan, J.), 2025 SCC OnLine AP 2583 
M.V. Rama Rao v. State of A.P., (Maheswara Rao Kuncheam, J.), 2025 SCC OnLine AP 2599 
Maddireddy Kondreddy v. State of A.P., (Harinath N., J.), 2025 SCC OnLine AP 2548 
Maganti Tata Rao v. State of A.P., (Challa Gunaranjan, J.), 2025 SCC OnLine AP 2591 
Malla Errumnaidu v. Girijan Coop. Corpn. Ltd., (Maheswara Rao Kuncheam, J.), 2025 SCC 

OnLine AP 2603 
Mallavalli Nagendra Babu v. Andhra Bank, (Maheswara Rao Kuncheam, J.), 2025 SCC OnLine AP 

2611 
Moka Venkateswara Rao v. State of A.P., (T.C.D. Sekhar, J.), 2025 SCC OnLine AP 2586 
N. Srinivasulu Reddy v. State of A.P., (Venkata Jyothirmai Pratapa, J.), 2025 SCC OnLine AP 2544 
Nimmakayala Hanumantha Srinivasa Rao v. State of A.P., (Harinath N., J.), 2025 SCC OnLine AP 

2558 
P. Gyana Prasoona v. State of A.P., (Challa Gunaranjan, J.), 2025 SCC OnLine AP 2618 
P. Rahila v. State of A.P., (Challa Gunaranjan, J.), 2025 SCC OnLine AP 2585 
P. Ramesh v. State of A.P., (Challa Gunaranjan, J.), 2025 SCC OnLine AP 2592 
P.T.G.V. Rangacharyulu (Dr.) v. State of A.P., (Dr Venkata Jyothirmai Pratapa, J.), 2025 SCC 

OnLine AP 2600 
P.V. Satyanarayana v. State of A.P., (Challa Gunaranjan, J.), 2025 SCC OnLine AP 2584 
Padam Kumar Gupta v. State of A.P., (Nyapathy Vijay, J.), 2025 SCC OnLine AP 2578 
Papolu Jagapathi Rao v. State of A.P., (Gannamaneni Ramakrishna Prasad, J.), 2025 SCC OnLine 

AP 2579 
Parasabathula v. Gottipaty Sai Chand, (Venuthurumalli Gopala Krishna Rao, J.), 2025 SCC 

OnLine AP 2564 
Parusu Mouli Sankar v. State of A.P., (K Sreenivasa Reddy, J.), 2025 SCC OnLine AP 2553 
Polu Nasaramma v. Atla Nasaramma, (Venuthurumalli Gopala Krishna Rao, J.), 2025 SCC 

OnLine AP 2562 
Posepalli Siva Sankara Rao v. State of A.P., (T.C.D. Sekhar, J.), 2025 SCC OnLine AP 2589 
Rahul Chander Kapri v. State of A.P., (K. Sreenivasa Reddy, J.), 2025 SCC OnLine AP 2551 
Rangu Suresh v. State of A.P., (K. Sreenivasa Reddy, J.), 2025 SCC OnLine AP 2556 
Reddem Subba Reddy v. Supt Engineeroperations APSPDCL, (Maheswara Rao Kuncheam, J.), 

2025 SCC OnLine AP 2606 
Resins & Allied Products v. U. Rajababu, (Dhiraj Singh Thakur, C.J.), 2025 SCC OnLine AP 2542 
S. Nagaraja v. State of A.P., (Gannamaneni Ramakrishna Prasad, J.), 2025 SCC OnLine AP 2569 
S. Nagaraja v. State of A.P., (Gannamaneni Ramakrishna Prasad, J.), 2025 SCC OnLine AP 2570 

https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002768326
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002768338
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002768387
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002768389
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002768337
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002768360
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002768376
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002768325
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002768368
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002768380
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002768380
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002768388
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002768388
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002768363
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002768321
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002768335
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002768335
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002768395
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002768362
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002768369
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002768377
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002768377
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002768361
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002768355
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002768356
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002768356
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002768341
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002768341
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002768330
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002768339
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002768339
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002768366
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002768328
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002768333
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002768383
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002768319
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002768346
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002768347
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S. Seshnna v. Southern Power Distribution Com of A.P., (Dr Venkata Jyothirmai Pratapa, J.), 2025 
SCC OnLine AP 2607 

S. Veerabhadra Rao v. State of A.P., (Gannamaneni Ramakrishna Prasad, J.), 2025 SCC OnLine 
AP 2573 

S.V.K. Prasada Rao v. Housing Department, (Maheswara Rao Kuncheam, J.), 2025 SCC OnLine 
AP 2604 

Sarella Ratna Kumari v. State of A.P., (T.C.D. Sekhar, J.), 2025 SCC OnLine AP 2577 
Sayyed Sandani Basha v. State of A.P., (Challa Gunaranjan, J.), 2025 SCC OnLine AP 2598 
Shaik Allabakshu v. State of A.P., (R. Raghunandan Rao and Sumathi Jagadam, JJ.), 2025 SCC 

OnLine AP 2608 
Shrustuyasaswini v. State of A.P., (Harinath N., J.), 2025 SCC OnLine AP 2605 
State of A.P. v. Damera Veeraswamy Naidu, (Ninala Jayasurya and Tarlada Rajasekhar Rao, JJ.), 

2025 SCC OnLine AP 2567 
State of A.P. v. Devarapu Pullaiah, (R. Raghunandan Rao and Sumathi Jagadam, JJ.), 2025 SCC 

OnLine AP 2565 
T.P. Satyanarayana v. Girijan Coop. Corpn. Ltd., (Maheswara Rao Kuncheam, J.), 2025 SCC 

OnLine AP 2568 
Thammu Bhavani v. State of A.P., (Challa Gunaranjan, J.), 2025 SCC OnLine AP 2596 
Vallabhaneni Ragahava Rao v. State of A.P., (Challa Gunaranjan, J.), 2025 SCC OnLine AP 2571 
Vinjarapu v. Vinjarapu Siva Kumar, (Venuthurumalli Gopala Krishna Rao, J.), 2025 SCC OnLine 

AP 2563 
Vuyyala Koti Anjamma v. State of A.P., (Challa Gunaranjan, J.), 2025 SCC OnLine AP 2572 
Yallamilli Rajeswari v. State of A.P., (K Sreenivasa Reddy, J.), 2025 SCC OnLine AP 2554 

  
Bombay High Court   [31] 

Aarti Drugs Ltd. v. Union of India, (M.S. Sonak and Jitendra Jain, JJ.), 2025 SCC OnLine Bom 2610 
Aihaana Achariya Sharma v. Maniyari Hotels (P) Ltd., (Valmiki Menezes, J.), 2025 SCC OnLine 

Bom 2599 
Ajendrakumar v. State of Maharashtra, (Anil S. Kilor and Vrushali V. Joshi, JJ.), 2025 SCC OnLine 

Bom 2602 
Bajaj Allianz General Insurance Co. Ltd. v. Gangadhar Bhimrao Giri, (Abhay S. Waghwase, J.), 

2025 SCC OnLine Bom 2607 
Bassein Metals (P) Ltd. v. National Small Industries Corpn. Ltd., (M.S. Sonak and Jitendra Jain, 

JJ.), 2025 SCC OnLine Bom 2597 
Bhageshree v. Mukesh, (Abhay S. Waghwase, J.), 2025 SCC OnLine Bom 2606 
D.V.M. Patel v. State of Maharashtra, (M.S. Sonak and Jitendra Jain, JJ.), 2025 SCC OnLine Bom 

2617 
Diwakar Pandurang Chambhore v. State of Maharashtra, (Abhay J. Mantri, J.), 2025 SCC OnLine 

Bom 2605 
Durga v. Parasram, (Vrushali V. Joshi, J.), 2025 SCC OnLine Bom 2621 
Hardil Singh Telsingh Andherele v. State of Maharashtra, (Anil S. Kilor and Vrushali V. Joshi, JJ.), 

2025 SCC OnLine Bom 2603 

https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002768384
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002768384
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002768350
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002768350
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002768381
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002768381
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002768354
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002768375
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002768385
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002768385
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002768382
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002768344
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002768342
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002768342
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002768345
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002768345
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002768373
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002768348
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002768340
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002768340
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002768349
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002768331
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002768422
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002768411
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002768411
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002768414
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002768414
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002768419
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002768409
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002768418
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002768429
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002768429
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002768417
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002768417
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002768433
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002768415
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Hindustan Organic Chemicals Ltd. v. Mohit Suresh Harchandrai, (Rajesh S. Patil, J.), 2024 SCC 
OnLine Bom 4220 

Hindustan Organic Chemicals Ltd. v. Mohit Suresh Harchandrai, (Sandeep V. Marne, J.), 2024 SCC 
OnLine Bom 4219 

Honeywell Developers v. Pravin Gangadhar Deotale, (R.M. Joshi, J.), 2025 SCC OnLine Bom 2615 
Kushang Security & House Keeping Services (P) Ltd. v. Union of India, (Alok Aradhe, C.J. and 

Sandeep V. Marne, J.), 2025 SCC OnLine Bom 2613 
M.J. Exports (P) Ltd. v. CIT, (Alok Aradhe, C.J. and Sandeep V. Marne, J.), 2025 SCC OnLine Bom 

2609 
Magnum Management & Services (P) Ltd. v. Union of India, (M.S. Sonak and Jitendra Jain, JJ.), 

2025 SCC OnLine Bom 2612 
Maharashtra State Electricity Distribution Co. Ltd. v. Azhar Ahmed Qaisar Ahmed, (Vrushali V. 

Joshi, J.), 2025 SCC OnLine Bom 2619 
Nitin Ramesh Garje v. State of Maharashtra, (Advait M. Sethna, J.), 2025 SCC OnLine Bom 2596 
ONGC Ltd. v. Jindal Drilling & Industries Ltd., (Alok Aradhe, C.J. and Sandeep V. Marne, J.), 2025 

SCC OnLine Bom 2598 
Palak Ravi Jaiswal v. Union of India, (Manish Pitale and Y.G. Khobragade, JJ.), 2025 SCC OnLine 

Bom 2622 
Poonawalla Estate Stud & Agricultural Farm v. CIT, (Alok Aradhe, C.J. and Sandeep V. Marne, J.), 

2025 SCC OnLine Bom 2608 
PVR Ltd. v. State of Maharashtra, (M.S. Sonak and Jitendra Jain, JJ.), 2025 SCC OnLine Bom 2624 
Rao & Associate v. Nishith Keshavlal Shroff, (Alok Aradhe, C.J.), 2025 SCC OnLine Bom 2620 
Registrar (Judicial) v. State of Maharashtra, (Vibha Kankanwadi and Sanjay A. Deshmukh, JJ.), 

2025 SCC OnLine Bom 2601 
SEBI v. Central Information Commr., (M.S. Sonak and Jitendra Jain, JJ.), 2025 SCC OnLine Bom 

2611 
Shalini/Rohini v. Kumarkartik, (R.M. Joshi, J.), 2025 SCC OnLine Bom 2623 
Shoaib v. Union of India, (Alok Aradhe, C.J. and Sandeep V. Marne, J.), 2025 SCC OnLine Bom 

2614 
Sk. Faizan Shaikh Hamid v. State of Maharashtra, (Urmila Joshi-Phalke, J.), 2025 SCC OnLine 

Bom 2604 
Sorabh Kamal Jain v. State of Maharashtra, (A.S. Gadkari and Rajesh S. Patil, JJ.), 2025 SCC 

OnLine Bom 2616 
Tukaram Moraba Jaunjal v. Mangala Balkrishna Patwardhan, (N.J. Jamadar, J.), 2025 SCC OnLine 

Bom 2618 
Vinu Janakya Kadali v. State of Maharashtra, (Sarang V. Kotwal and Shyam C. Chandak, JJ.), 2025 

SCC OnLine Bom 2600 
  
Calcutta High Court   [25] 

Asha Khatun v. State of W.B., (Tirthankar Ghosh, J.), 2025 SCC OnLine Cal 5678 
Asiatic Society's Employees' Union v. Union of India, (Arindam Mukherjee, J.), 2025 SCC OnLine 

Cal 5685 
Bablu Mullick v. State of W.B., (Soumen Sen and Smita Das De, JJ.), 2025 SCC OnLine Cal 5667 

https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002768406
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002768406
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002768407
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002768407
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002768427
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002768425
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002768421
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002768421
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002768424
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002768431
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002768408
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002768410
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002768410
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002768434
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002768434
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002768420
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002768436
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002768432
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002768413
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002768423
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002768423
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002768435
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002768426
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002768426
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002768416
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002768416
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002768428
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002768428
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002768430
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002768430
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002768412
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002768412
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002768453
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002768460
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002768460
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002768442
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Bank of India v. State of W.B., (Tirthankar Ghosh, J.), 2025 SCC OnLine Cal 5676 
Bank of India v. State of W.B., (Tirthankar Ghosh, J.), 2025 SCC OnLine Cal 5677 
CIT v. Rungta Mines Ltd., (T.S. Sivagnanam, C.J. and Chaitali Chatterjee (Das), J.), 2025 SCC 

OnLine Cal 5666 
Debrup Hui v. Union of India, (Partha Sarathi Chatterjee, J.), 2025 SCC OnLine Cal 5683 
Eastern Coal Fields Ltd. v. Union of India, (Shampa Dutt (Paul), J.), 2025 SCC OnLine Cal 5686 
Gloster Ltd. v. State of W.B., (Shampa Dutt (Paul), J.), 2025 SCC OnLine Cal 5682 
Kajal Karmakar (Ganguly) v. State of W.B., (Saugata Bhattacharyya, J.), 2025 SCC OnLine Cal 

5673 
Madhusudan Roy v. State of W.B., (Saugata Bhattacharyya, J.), 2025 SCC OnLine Cal 5671 
Mahidul Biswas v. State of W.B., (Tirthankar Ghosh, J.), 2025 SCC OnLine Cal 5675 
Mala Sarkar v. State of W.B., (Saugata Bhattacharyya, J.), 2025 SCC OnLine Cal 5672 
Man Mohini Sons v. State of W.B., (Subhendu Samanta, J.), 2025 SCC OnLine Cal 5679 
Manashi Paul v. State of W.B., (Biswajit Basu, J.), 2025 SCC OnLine Cal 5674 
Manishankar Garang v. Union of India, (Partha Sarathi Sen, J.), 2025 SCC OnLine Cal 5684 
Mariam Bibi v. Asgari Khatoon, (Sabyasachi Bhattacharyya and Uday Kumar, JJ.), 2025 SCC 

OnLine Cal 5664 
Mohd. Musaraf Hossain v. State of W.B., (Saugata Bhattacharyya, J.), 2025 SCC OnLine Cal 5670 
N.C. Paul v. State of W.B., (Raja Basu Chowdhury, J.), 2025 SCC OnLine Cal 5669 
Nupur Basu v. Union of India, (Ajay Kumar Gupta, J.), 2025 SCC OnLine Cal 5687 
Rahman Mia v. Eastern Coalfields Ltd., (Aniruddha Roy, J.), 2025 SCC OnLine Cal 5681 
Ratan Kumar Das v. State of W.B., (Ajay Kumar Gupta, J.), 2025 SCC OnLine Cal 5663 
Srijit saha v. State of W.B., (Saugata Bhattacharyya, J.), 2025 SCC OnLine Cal 5680 
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Swarn Singh v. State of Haryana, (Sumeet Goel, J.), 2025 SCC OnLine P&H 3780 
Tamanna v. State of Haryana, (Manjari Nehru Kaul, J.), 2025 SCC OnLine P&H 3856 
Thrift & Credit Society Ltd. v. Aamee Lal, (Sumeet Goel, J.), 2025 SCC OnLine P&H 3766 
Umrao Singh v. Dakshin Haryana Bijli Vitran Nigam Ltd., (Jagmohan Bansal, J.), 2025 SCC 

OnLine P&H 3928 
Union of India v. Karnail Singh, (Sanjeev Prakash Sharma and Meenakshi I. Mehta, JJ.), 2025 SCC 

OnLine P&H 3887 
Union of India v. Yashpal Jai Singh, (Sanjeev Prakash Sharma and Meenakshi I. Mehta, JJ.), 2025 

SCC OnLine P&H 3931 
Usha Devi v. State of Punjab, (H.S. Grewal, J.), 2025 SCC OnLine P&H 3848 
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Vijay Walia v. Uttar Haryana Bijli Vitran Nigam Ltd., (Jagmohan Bansal, J.), 2025 SCC OnLine 

P&H 3882 
Vikash v. State of Haryana, (Vinod S. Bhardwaj, J.), 2025 SCC OnLine P&H 3901 
Vinita v. State of Haryana, (Sumeet Goel, J.), 2025 SCC OnLine P&H 3853 
Virender Kumar v. State of Haryana, (Vinod S. Bhardwaj, J.), 2025 SCC OnLine P&H 3898 
Virender v. State of Haryana, (Manjari Nehru Kaul, J.), 2025 SCC OnLine P&H 3820 
Vishavnath Singh v. State of Punjab, (Sukhvinder Kaur, J.), 2025 SCC OnLine P&H 3791 
Waqt Deep v. State of Haryana, (Jagmohan Bansal, J.), 2025 SCC OnLine P&H 3930 
Yashdeep Garments v. Abroad Fashion, (Sumeet Goel, J.), 2025 SCC OnLine P&H 3771 
Yogender Kumar v. Punjab & Haryana High Court, (Harsimran Singh Sethi, J.), 2025 SCC OnLine 

P&H 3745 
  
Rajasthan High Court   [81] 

Anil Panwar v. Rajasthan Tourism Development Corpn., (Munnuri Laxman, J.), 2025 SCC OnLine 
Raj 3194 

Anju Wadhwa v. State of Rajasthan, (Mukesh Rajpurohit, J.), 2025 SCC OnLine Raj 3229 
Anuj Kumar Kumawat v. State of Rajasthan, (Anoop Kumar Dhand, J.), 2025 SCC OnLine Raj 3204 
Archana Gupta v. State of Rajasthan, (Anand Sharma, J.), 2025 SCC OnLine Raj 3212 
Aruna Shekhawat v. State of Rajasthan, (Vinit Kumar Mathur, J.), 2025 SCC OnLine Raj 3177 
Ashok Kumar Jain v. State of Rajasthan, (Vinit Kumar Mathur, J.), 2025 SCC OnLine Raj 3173 
Ashok v. State of Rajasthan, (Kuldeep Mathur, J.), 2025 SCC OnLine Raj 3215 
Asif Khan v. State of Rajasthan, (Mukesh Rajpurohit, J.), 2025 SCC OnLine Raj 3221 
AU Small Finance Bank Ltd. v. Amin Khan, (Dinesh Mehta, J.), 2025 SCC OnLine Raj 3171 
AU Small Finance Bank Ltd. v. Himmat Lal Khatik, (Dinesh Mehta, J.), 2025 SCC OnLine Raj 3170 
AU Small Finance Bank Ltd. v. Om Banasa Collection, (Dinesh Mehta, J.), 2025 SCC OnLine Raj 

3167 
AU Small Finance Bank Ltd. v. Sachin Kumar Ding, (Dinesh Mehta, J.), 2025 SCC OnLine Raj 3168 
Babita Bai Bairwa v. Rajasthan Staff Selection Board, (Sudesh Bansal, J.), 2025 SCC OnLine Raj 

3198 
Babu Lal v. State of Rajasthan, (Mukesh Rajpurohit, J.), 2025 SCC OnLine Raj 3209 
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Bag Singh v. State of Rajasthan, (Dinesh Mehta, J.), 2025 SCC OnLine Raj 3166 
Balram Balai v. State of Rajasthan, (Vinit Kumar Mathur, J.), 2025 SCC OnLine Raj 3172 
Balveer Singh v. State of Rajasthan, (Vinit Kumar Mathur, J.), 2025 SCC OnLine Raj 3176 
Bhoopendra Singh v. State of Rajasthan, (Mahendar Kumar Goyal, J.), 2025 SCC OnLine Raj 3207 
Deepika Soda v. Rural & Panchayati Raj Department, (Rekha Borana, J.), 2025 SCC OnLine Raj 

3231 
Dharmendra Kumar Bhardwaj v. Ramesh Jain, (Anoop Kumar Dhand, J.), 2025 SCC OnLine Raj 

3206 
Dharmendra v. State of Rajasthan, (Dr Nupur Bhati, J.), 2025 SCC OnLine Raj 3226 
Divyanshu Sharma (Dr.) v. State of Rajasthan, (Vinit Kumar Mathur, J.), 2025 SCC OnLine Raj 

3161 
Farhadiba Saifuddin Husain v. Bharat Petroleum Corpn. Ltd., (Munnuri Laxman, J.), 2025 SCC 

OnLine Raj 3191 
Girija Saxena v. State of Rajasthan, (Vinit Kumar Mathur, J.), 2025 SCC OnLine Raj 3182 
GRG Infra v. State of Rajasthan, (Munnuri Laxman, J.), 2025 SCC OnLine Raj 3199 
Hari Singh v. State of Rajasthan, (Rekha Borana, J.), 2025 SCC OnLine Raj 3186 
Harivansh Kishore Dwivedi v. Krishna Kunaland, (Manindra Mohan Shrivastava, C.J. and Chandra 

Prakash Shrimali, J.), 2025 SCC OnLine Raj 3151 
Hema v. State of Rajasthan, (Dinesh Mehta, J.), 2025 SCC OnLine Raj 3169 
Jaipreet Singh v. State of Rajasthan, (Mukesh Rajpurohit, J.), 2025 SCC OnLine Raj 3223 
Jitendra Kumar v. State of Rajasthan, (Mahendar Kumar Goyal, J.), 2025 SCC OnLine Raj 3158 
Kailash v. State of Rajasthan, (Manoj Kumar Garg, J.), 2025 SCC OnLine Raj 3214 
Kamlesh Dhakad v. State of Rajasthan, (Kuldeep Mathur, J.), 2025 SCC OnLine Raj 3213 
Karni Singh v. State of Rajasthan, (Munnuri Laxman, J.), 2025 SCC OnLine Raj 3164 
Kiran Arya v. State of Rajasthan, (Manindra Mohan Shrivastava, C.J. and Chandra Prakash Shrimali, 

J.), 2025 SCC OnLine Raj 3152 
Kishan Lal v. State of Rajasthan, (Vinit Kumar Mathur, J.), 2025 SCC OnLine Raj 3175 
Lalchand v. State of Rajasthan, (Vinit Kumar Mathur, J.), 2025 SCC OnLine Raj 3211 
Laxman Singh Chouhan v. Rajasthan SRTC, (Vinit Kumar Mathur, J.), 2025 SCC OnLine Raj 3181 
Lokesh Kumar Sharma v. State of Rajasthan, (Munnuri Laxman, J.), 2025 SCC OnLine Raj 3192 
Lrs. of Gulab Chand v. Chandri Bai, (Rekha Borana, J.), 2025 SCC OnLine Raj 3159 
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3174 
Mahir Shergil v. State of Rajasthan, (Mukesh Rajpurohit, J.), 2025 SCC OnLine Raj 3222 
Mangi Lal Vishnoi v. State of Rajasthan, (Munnuri Laxman, J.), 2025 SCC OnLine Raj 3189 
Manphool v. State of Rajasthan, (Mukesh Rajpurohit, J.), 2025 SCC OnLine Raj 3216 
Mansingh Vadkhiya v. State of Rajasthan, (Rekha Borana, J.), 2025 SCC OnLine Raj 3196 
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Narayan Singh v. State of Rajasthan, (Vinit Kumar Mathur, J.), 2025 SCC OnLine Raj 3185 
Narendra Kumar Khodaniya v. State of Rajasthan, (Dinesh Mehta, J.), 2025 SCC OnLine Raj 3205 
Narpat Singh v. State of Rajasthan, (Nupur Bhati, J.), 2025 SCC OnLine Raj 3218 
Oriental Insurance Co. Ltd. v. Bismilla, (Munnuri Laxman, J.), 2025 SCC OnLine Raj 3201 
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Shrimali, J.), 2025 SCC OnLine Raj 3154 
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R.k. Constection & Security Ltd. v. State of Rajasthan, (Munnuri Laxman, J.), 2025 SCC OnLine 

Raj 3197 
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Sahil v. State of Rajasthan, (Dr Nupur Bhati, J.), 2025 SCC OnLine Raj 3219 
Salam v. State of Rajasthan, (Pushpendra Singh Bhati and Sunil Beniwal, JJ.), 2025 SCC OnLine 

Raj 3157 
Sameer v. State of Rajasthan, (Mukesh Rajpurohit, J.), 2025 SCC OnLine Raj 3220 
Sanjay Sharma v. State of Rajasthan, (Vinit Kumar Mathur, J.), 2025 SCC OnLine Raj 3178 
Santosh Singhal v. State of Rajasthan, (Vinit Kumar Mathur, J.), 2025 SCC OnLine Raj 3179 
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Raj 3162 
Shoib Mansuri v. State of Rajasthan, (Dr Nupur Bhati, J.), 2025 SCC OnLine Raj 3228 
Sitaram Mesariya v. State of Rajasthan, (Vinit Kumar Mathur, J.), 2025 SCC OnLine Raj 3180 
Sonikski Girls College v. State of Rajasthan, (Dinesh Mehta, J.), 2025 SCC OnLine Raj 3202 
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OnLine Raj 3155 
State v. Jai Lal Bairwa, (Ganesh Ram Meena, J.), 2025 SCC OnLine Raj 3160 
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Teja Ram v. State of Rajasthan, (Mukesh Rajpurohit, J.), 2025 SCC OnLine Raj 3225 
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Umesh Kumar Bayti v. State of Rajasthan, (Rekha Borana, J.), 2025 SCC OnLine Raj 3184 
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Wow Enterprises v. State of Rajasthan, (Munnuri Laxman, J.), 2025 SCC OnLine Raj 3200 
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Telangana High Court   [24] 

Ambadi Anji Yadav v. State Election Commission, (Ujjal Bhuyan, C.J. and C.V. Bhaskar Reddy, J.), 
2023 SCC OnLine TS 4550 

Avatar Mehar Baba Perfectual Public Charitable Trust v. State of Telangana, (N.V. Shravan 
Kumar, J.), 2025 SCC OnLine TS 467 

B. Vijay Kumar v. Raj Breeders & Hatcheries (P) Ltd., (Renuka Yara, J.), 2025 SCC OnLine TS 459 
Chaitanya High School v. State of Telangana, (K. Lakshman, J.), 2025 SCC OnLine TS 474 
Chenna Rajesh v. State of Telangana, (K. Sarath, J.), 2025 SCC OnLine TS 469 
Dhulipalla V.A.S. Ravi Prasad v. A.P. Housing Board, (K. Lakshman, J.), 2025 SCC OnLine TS 468 
Dinesh Kumar Mundra v. State of Telangana, (K. Sujana, J.), 2025 SCC OnLine TS 456 
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Ministry of Corporate Affairs [Noti. No. ROC/C-PACE/STK-2/248(5)/2024-25/1970] 
Ministry of Corporate Affairs [Noti. No. ROC/C-PACE/STK-2/248(5)/2024-25/1971] 
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Ministry of Corporate Affairs [Noti. No. ROC/C-PACE/STK-2/248(5)/2024-25/1972] 
Ministry of Corporate Affairs [Noti. No. ROC/C-PACE/STK-2/248(5)/2024-25/1973] 
Ministry of Corporate Affairs [Noti. No. ROC/C-PACE/STK-2/248(5)/2024-25/1974] 
Ministry of Corporate Affairs [Noti. No. ROC/C-PACE/STK-2/248(5)/2024-25/1976] 
Ministry of Corporate Affairs [Noti. No. ROC/C-PACE/STK-2/248(5)/2024-25/1977] 
Ministry of Corporate Affairs [Noti. No. ROC/C-PACE/STK-2/248(5)/2024-25/1978] 
Ministry of Corporate Affairs [Noti. No. ROC/C-PACE/STK-2/248(5)/2024-25/1979] 
Ministry of Corporate Affairs [Noti. No. ROC/C-PACE/STK-2/248(5)/2024-25/1980] 
Ministry of Corporate Affairs [Noti. No. ROC/C-PACE/STK-2/248(5)/2024-25/1981] 
Ministry of Corporate Affairs [Noti. No. ROC/C-PACE/STK-2/248(5)/2024-25/1982] 
Ministry of Corporate Affairs [Noti. No. ROC/C-PACE/STK-2/248(5)/2024-25/1983] 
Ministry of Corporate Affairs [Noti. No. ROC/C-PACE/STK-2/248(5)/2024-25/1984] 
Ministry of Corporate Affairs [Noti. No. ROC/C-PACE/STK-2/248(5)/2024-25/1985] 
Ministry of Corporate Affairs [Noti. No. ROC/C-PACE/STK-2/248(5)/2024-25/1986] 
Ministry of Corporate Affairs [Noti. No. ROC/C-PACE/STK-2/248(5)/2024-25/1987] 
Ministry of Corporate Affairs [Noti. No. ROC/C-PACE/STK-2/248(5)/2024-25/1988] 
Ministry of Corporate Affairs [Noti. No. ROC/C-PACE/STK-2/248(5)/2024-25/1989] 
Ministry of Corporate Affairs [Noti. No. ROC/C-PACE/STK-2/248(5)/2024-25/1990] 
Ministry of Corporate Affairs [Noti. No. ROC/C-PACE/STK-2/248(5)/2024-25/1991] 
Ministry of Corporate Affairs [Noti. No. ROC/C-PACE/STK-2/248(5)/2024-25/1992] 
Ministry of Corporate Affairs [Noti. No. ROC/C-PACE/STK-2/248(5)/2024-25/1993] 
Ministry of Corporate Affairs [Noti. No. ROC/C-PACE/STK-2/248(5)/2024-25/1994] 
Ministry of Corporate Affairs [Noti. No. ROC/C-PACE/STK-2/248(5)/2024-25/1995] 
Ministry of Corporate Affairs [Noti. No. ROC/C-PACE/STK-2/248(5)/2024-25/1996] 
Ministry of Corporate Affairs [Noti. No. ROC/C-PACE/STK-2/248(5)/2024-25/1997] 
Ministry of Corporate Affairs [Noti. No. ROC/C-PACE/STK-2/248(5)/2024-25/1998] 
Ministry of Defence [Noti. No. 66] 
Ministry of Defence [Noti. No. 67] 
Ministry of Defence [Noti. No. 68] 
Ministry of Defence [Noti. No. 69] 
Ministry of Defence [Noti. No. 70] 
Ministry of Defence [Noti. No. 71] 
Ministry of Defence [Noti. No. 72] 
Ministry of Defence [Noti. No. 73] 
Ministry of Defence [Noti. No. 74] 
Ministry of Defence [Noti. No. 75] 
Ministry of Defence [Noti. No. 76] 
Ministry of Defence [Noti. No. 77] 
Ministry of Defence [Noti. No. 78] 
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Ministry of Defence [Noti. No. 79] 
Ministry of Defence [Noti. No. 80] 
Ministry of Defence [Noti. No. 81] 
Ministry of Defence [Noti. No. 82] 
Ministry of Defence [Noti. No. 83] 
Ministry of Defence [Noti. No. 84] 
Ministry of Defence [Noti. No. 85] 
Ministry of Defence [Noti. No. 86] 
Ministry of Defence [Noti. No. 87] 
Ministry of Defence [Noti. No. 88] 
Ministry of Defence [Noti. No. 89] 
Ministry of Home Affairs [Noti. No. A.VI.2/2025-Pers (AC)] 
Ministry of Home Affairs [Noti. No. O.II-3785/2025-Pers-DA-I] 

  
State Act   [7] 

Goa Reconstruction of Registers and Records Act, 2005 
Goa Reconstruction of Registers and Records Rules, 2008 
Goa Panchayat (Payment of salaries and allowances to the Sarpanch, Deputy Sarpanch, elected and 

co-opted Members of Village Panchayat) Rules, 2002 
Goa Panchayat Raj (Election of members to the District Planning Committee from amongst the 

members of the Zilla Panchayat and Councillors of the Municipal Councils in a district) Rules, 
2008 

Goa Panchayat (Allotment of premises on rent built in Panchayat area) Rules, 2020 
Goa Money-Lenders Act, 2001 
Goa Money-Lenders Rules, 2008 

  
State Rules   [9] 

Goa Grameen Urja Yojana (GGUY) 
Goa Reconstruction of Registers and Records Rules, 2008 
Goa Building and Other Construction Workers&apos; (Regulation of Employment and Conditions of 

Service) Rules, 2008 
Goa Panchayat Raj (Election of members to the District Planning Committee from amongst the 

members of the Zilla Panchayat and Councillors of the Municipal Councils in a district) Rules, 
2008 

Government of Goa, Office of the Director General of Police, Group ‘C’, Non-Ministerial, Non-
Gazetted post, Recruitment Rules, 2008 

Governor, Raj Bhavan, Goa, Group ‘D’, Non-Ministerial, Non-Gazetted post, Recruitment Rules, 
2008 

Goa Money-Lenders Rules, 2008 
Goa Excise Duty (Amendment) Rules, 2008 
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Government of Goa, Office of Commissioner of Excise, Group ‘C’, Non-Ministerial, Non-Gazetted 
post, Recuitment Rules, 2008 
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